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latecrated... TruII& Sptea for 
DelhI 

1178. SHB,t DBAB.A.M DABS SHAS-
TRI: Will the Minister of RAILWAYS 
be pleased to state the steps taken or 
prol)Osed to be taken to see that an 
integrated mass trarnsit system involv-
ing Parikrama railway and D'l'C is 
iJhplemE:nted so as to provide an easy 
and cheap mode of transport to the 
public in Delhi? 

(b) it so, the det~ls thereof.; and 

.(c) it not, the rea8GD8 therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI C. K. JAFFER SHARI.): 
(a) Yes. 

(b) The work of construction of road 
over-bridge in replacement of level 
crossing No. 129 at Chatarpathar 
Railway Station of Eastenn Railway, 
has already been included in the RaU-
way's Works Programme 1979-80. As 
the work is to be jointly financed and 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI C. K. JAFFER SHARIEF) : 
The proposal relating to provision of 
dectrifted rail commuter services 
&long the Ring Railway line with 
~purs to Shakurbasti and Tughlakabad 
at a cost of Rs. 21.61 crores, has not 
yet beE:ll approved by the Planning 
C1)mmission. In this connection, a 
meeting was held in the Planning 
Commission on 4th January 1980 at 
the Secretaries' level and the follow-
ing d~isioos were taken:-

. executed by the Railway and the State 

(i) The question of keeping the 
fares of the proposed commuter 
services at or abOVe the level of 
DTC fares mav be discussed by the 
Planning Commission with the Rail-
way Ministry. 

(ii) The recommendations of th€:' 
Rail Tariff Enquiry CommIttee in 
regard to suburban t"affic may be 
considered before taking a fi'11al de-
CIsion on the project. 

In view of th~ aboVe position. the 
l'roj~ct can be taken up by thc- Rail-
ways after tlle scheme is cleared by 
4;he Planning Commission and appro-
. -'?d by the Cabinet. 

Fly over at Chatapathar Railway 
CrOMlul' 

1177. SHRl SUSHTL BHATTA-
CHARYA: Will the Minister of RAII.,-
WA YR be pleased to state: 

( a) whp'hE'r there is a 'Pl"oposal 
undp" ro"c;t~el"atlon of Government to 
-eonstruct a Fly-over at Chab\pathar 
Bai!way crossing at Asansal; 

Government it will be taken up for 
execution as soon as the acceptance 
of the detailed estimate by the Gov-
ernment of West Bengal is received 
by the Railway. 

(c) Does not arise. 

Overbrldl'e near Deihl Cantt. Railway 
statioD. 

1178. SHRI CHANDRADEO PRA-
SAD VERMA: Will the Minister of 
SHIPPING AND TRANSPORT be 
pleased to state: 

(a) whether the construction of 
over-bridge near Delhi Cantt. Rail-
way Station is likely to start in the 
near future; and 

(b) if so, when; if not, the reasons 
therefor? 

THE MINISTER OF SHIPPING 
AND 'NtANSPORT (SHRI A. P. 
SHARMA): (a) and (b). Yes, Sir. The 
work is likely to start during 1980-81. 
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AccommodatioD for C.G.H.~. Dlspea-
sa..,., Malviya Nagar, New Deihl 

1180. SHR R. L. P. VERMA: Will 
1.he Minister of HEALTH be pleased 
to state: 

(a) whether Government have re-
ceived several representations from 
the resldents of Malviya Nagar, New 
Delhi regarding the improvised and 
inadequate accommodahoTl provided 
to the CGHS Dispensary there but no 
action has been taken in this direc-
tion so far; 

(b) if so, the reasons therefor; 

(c) whether the doctors and other 
staff in the CGHS Dispensary in Mal-
viya Nagar are also experiencing 
difficulties in performing their duties 
and if so, the reasons Lor not provid-
ing proper plaCe to this dispensary; 
and 

(d) whether some DDA Flats were 
earmarked to house this dispensary 
long ago 'but they have not been. al-
lotted to this dispensary and if so, the 
reasons therefor and when these flp.ts 
would be given the possession for 
dispensary? 

THE MINISTER OF STATE !N 
THE MINISTRY OF HEALTH (SHRI 
NIHA'R RANJAN LASKAR): (a) to 
(e). Representations receiVed from 
Resident Associations of Malvlya 
Nagar h:-tve been considered. At pre-
sent C.G H.S. dispensary is function-
ing in MalviYa Nagar in a private 
rented buUdlng which faUs short of 

~r accOlllrX).Odation l'eQ~ts .. ~ 
doetors and other staft are aIsol<'~ 
enei.ng difttculties iD pertordnl ~ 
duties due to this realJOlD.. Alterna-
tive aceommodation for this d1Ipeft-
sary could not be located in MalYba 
Nagar despite all eftorts includi~ ad-
vertisements in the local newspapen 
several times. 

(d) No, Sir. 
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Amendment to Indian Foreign Service 
Rules 

1182. SHRI K. RAMAMURTHY: 
Will the Minister of EXTERNAL AF-
FAIRS be pleaSed to state: 

(a) whether Government have flna-
Used the procedure in respect of am-
endment introduced to the Indian 
Foreign Service (Branch B) RecruU-
ment, Cadre, Seniority and Promotion 
Rules, 1964; and 




